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(v) STEPS TO SAVE DESTRUCTION OF
StanpDIng CROPS BY PEST INFECTION 1IN
MONGHYR AND PATNA DISTRICTS OF BIHAR
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(vi) SHORTAGE OF ESSENTIAL ComMwMmoO-

DITIES IN TRIPURA,

SHRI AJOY BISWAS (Tripura
West): Tripura is situatied in the re-
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motest corner of the country. Tripura
is linked by road and rail through
Assam. Due to lack of communication
and remoteness, there is constant
shortage of essential commodities in
Tripura. Now the agitation in Assam
has made the situation more compli-
cated. Somelimes the movement of
foodgrains and essential commodilies
is totally stopped due to the current
egitation in Assam, causing great
hardship to the people of Tripura.
Vehicles are off the road, construction
works have suffered and people in
general are faced with acute shortage
of essential commodities. Because of
this, the economy of the State is crip-
pled. Besides this, the bottleneck of
the movement of wagons and delay in
allotment of wagons make the situa-
tion worse. Normally it takes one

month for the bookeq wagons to reach
Agartala. The Railway authorities
cause inordinate delay in finalising the
allotment of wagons for Tripura. Re-
cently an incident happened which
will make it clear that, except 36 M.G.
Wagons, no salt wagons were des-
patched against the monthly allotment
of 1100 M.T. for Tripura State from
July, 1980 onwards. This has resulted
in an acute shortage of salt in Tripura.
Buffer stock of salt has been exhaust-
ed and the delay in allotment of
wagons has made the situation worse.
It is a common feature in every year
that Tripura cannot lift a substantial
portion of the allotted quota of essen-
tia] commodities znd building mate-
rials due to the non-availability of
wagons. In these circumstances, I
1cquest the Government to allot
wagong to Tiipura on priority basis
without further delay so that the State
Government may be able to 1lift the
allotted essential commodities and
building materials timely.



